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Supreme Court 
Arjun Flour Mills v. State of Odisha, (Surya Kant, C.J. and S.V.N. Bhatti, Joymalya Bagchi, N.V. 

Anjaria, Arun Palli, V. Mohana and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 2332 
Arjun Gopal v. Union of India, (M.M. Sundresh and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 

2329 
CIT v. SS Group (P) Ltd., (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2326 
Hiroo Hotchand Advani v. Integrated Finance Co. Ltd., (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 

2026 SCC OnLine SC 2328 
Mangala Bhimrao Ingle v. Additional Commissioner, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 

SCC OnLine SC 2331 
Principal Director of Income Tax v. Prakash Nimmagadda, (J.B. Pardiwala and K. Vinod Chandran, 

JJ.), 2026 SCC OnLine SC 2327 
State of Uttarakhand v. M.C. Bhandari, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 

2330 
Surinder Sabhlok v. CIT, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine SC 2333 

  
Allahabad High Court 

Abu Bakar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 40643 
Rahul Kumar (Dr) v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40648 
Raju v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 40645 
Reeta Verma v. Union of India, (Pankaj Bhatia, J.), 2026 SCC OnLine All 40647 
Teerathraj v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 40644 
U.P. Rajya Sadak Parivahan Nigam v. Basant Lal, (Syed Qamar Hasan Rizvi, J.), 2026 SCC 

OnLine All 40646 
  
Andhra Pradesh High Court 

Anup Kumar Satpathy v. Union of India, (Sunitha Gandham, J.), 2026 SCC OnLine AP 5222 
Asmad Mohammed Shaik Sha v. State of A.P., (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC 

OnLine AP 5213 
Bade Tejasri v. State of A.P., (Purushottam Kumar Chintalapudi, J.), 2026 SCC OnLine AP 5212 
Banavathu Devula Naik v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 5208 
Chintha Chandran v. Syed Hafeez, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5205 
Christian Joint Action Committee v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 

SCC OnLine AP 5220 
E. Sheshirekha v. State of A.P., (K Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC OnLine AP 

5207 
Gade Vijaya Lakshmi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC 

OnLine AP 5218 
Gheesubaigari Mahammed Sab v. Collector, (Purushottam Kumar Chintalapudi, J.), 2026 SCC 

OnLine AP 5201 
Kolla Sambasiva Rao v. Union of India, (Ninala Jayasurya, J.), 2023 SCC OnLine AP 4662 
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Kolla Sambasiva Rao v. Union of India, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 
2023 SCC OnLine AP 4661 

Kolla Sambasiva Rao v. Union of India, (Dhiraj Singh Thakur, C.J. and R Raghunandan Rao, J.), 
2024 SCC OnLine AP 5975 

Kolla Sambasiva Rao v. Union of India, (RNT and VN, JJ.), 2024 SCC OnLine AP 5973 
Kolla Sambasiva Rao v. Union of India, (RNT and VN, JJ.), 2024 SCC OnLine AP 5974 
Kolla Sambasivarao v. Union of India, (Ravi Cheemalapati, J.), 2022 SCC OnLine AP 3636 
Machina Satish Kumar v. Nil, (D Ramesh and A. Hari Haranadha Sarma, JJ.), 2026 SCC OnLine 

AP 5202 
Metta Rama Rao v. Union of India, (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP 

5214 
Nallapareddy Subbareddy v. Kollam Lakshmi Durga, (Venkateswarlu Nimmagadda, J.), 2026 SCC 

OnLine AP 5204 
Ravilla Veeraswamy Naidu v. Kondala Venkataiah, (Purushottam Kumar Chintalapudi, J.), 2026 

SCC OnLine AP 5203 
Rayavarapu Venkata Raghavendra Rao v. State of A.P., (Battu Devanand and A. Hari Haranadha 

Sarma, JJ.), 2026 SCC OnLine AP 5215 
Selam Komala Kumar v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5219 
Sk. Bushra Ahmed v. State of A.P., (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP 

5216 
Sri Veera Venkata Satyanarayana Modem Rice Mill v. CTO Bheemavaram, (Battu Devanand, 

Maheswara Rao Kuncheam and A. Hari Haranadha Sarma, JJ.), 2026 SCC OnLine AP 5221 
Vallepu Ankamma Rao v. Gullapalli Mallikarjuna, (Venkateswarlu Nimmagadda, J.), 2026 SCC 

OnLine AP 5206 
Varre Samudra Murthy v. Inti Srinivasa Rao, (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 

5211 
Vasamsetti Ramakrishna v. State A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5217 
Vazeer Jan v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 5209 
Veeramallu Krishna v. Chitturi Rama Krishna, (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 

5210 
  
Bombay High Court 

CIT v. Milan Kavin Parikh, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine Bom 6905 
Dipti Enterprises v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine Bom 

5971 
Khandu Bajaba Gawande v. Deoram Bajaba Gawande, (Milind N. Jadhav, J.), 2023 SCC OnLine 

Bom 3510 
Kirti Kedia v. Ekta Housing (P) Ltd., (Abhay Ahuja, J.), 2024 SCC OnLine Bom 6390 
Lilabai Champalal Chajjed v. State of Maharashtra, (Ravindra V. Ghuge and Y.G. Khobragade, JJ.), 

2024 SCC OnLine Bom 6392 
Mahindra Mangilalji Jain v. Radha Construction Co., (Somasekhar Sundaresan, J.), 2025 SCC 

OnLine Bom 6903 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003973769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003790019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003790019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971813
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Mahindra Mangilalji Jain v. Radha Construction Co., (Somasekhar Sundaresan, J.), 2025 SCC 
OnLine Bom 6904 

Natwarlal Dhanjibhai Vora v. State of Maharashtra, (Nitin W. Sambre and S.G. Chapalgaonkar, 
JJ.), 2023 SCC OnLine Bom 3511 

Nilesh Prakashrao More v. State of Maharashtra, (M.S. Sonak and Kamal Khata, JJ.), 2024 SCC 
OnLine Bom 6391 

Parbatsinh Dolatsinh Dodiya v. Nergish Kersi Dotiwala, (G.S. Patel and V.G. Bisht, JJ.), 2022 SCC 
OnLine Bom 12192 

Radha Construction Co. v. Mahindra Mangilalji Jain, (Alok Aradhe, C.J. and M.S. Karnik, J.), 2025 
SCC OnLine Bom 6902 

S.V.S. Securities Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine 
Bom 3997 

Samir N. Bhojwani v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine Bom 
3713 

Uttar Bhartiya Education Society v. CIT, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 
Bom 17158 

  
Calcutta High Court 

Abdul Rohit Mondal v. Purna Mondal, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18034 
Abdul Shamad v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18242 
Abhijit Das v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18159 
Abishek Kumar Gupta v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18052 
Ajit Kumar Pal v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 

18213 
Ajitnath Suppliers (P) Ltd. v. CIT, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC OnLine 

Cal 15591 
Akash Mondal, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18078 
Alauddin Mondal v. State of W.B., (Tapabrata Chakraborty, A.C.J. and Atarup Banerjee, J.), 2026 

SCC OnLine Cal 18173 
Amaresh Debnath v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18164 
Ambika Sankar Mishra, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 18090 
Ambuja Realty Development Ltd. v. Officer in Charge of Excise, (Raja Basu Chowdhury, J.), 2026 

SCC OnLine Cal 18196 
Amtek Projects (P) Ltd. v. Shakambhari Overseas Trades (P) Ltd., (Prasenjit Biswas, J.), 2026 SCC 

OnLine Cal 18055 
Ananda Sarkar v. State of W.B., (Rajasekhar Mantha and Anuj Singh, JJ.), 2026 SCC OnLine Cal 

18073 
Anandam Banerjee v. Kolkata Municipal Corpn., (Shampa Sarkar and Arjun Ray Mukherjee, JJ.), 

2026 SCC OnLine Cal 18129 
Angshuman Paul Chowdhury v. Commr., (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 18176 
Anil Kaushik v. Sourabh Khemani, (Sabyasachi Bhattacharyya and Sandip Kumar De, JJ.), 2026 

SCC OnLine Cal 18117 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003572710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003572710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003955163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003955163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003916834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003916834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967324
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Anita Roy Sarkar v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 18148 
Anshuman Prakash v. CIT, (Smita Das De, J.), 2026 SCC OnLine Cal 18245 
Anup Rana v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18237 
Aparna Haldar v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18149 
Apratim Banerjee v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 18099 
Archana Banerjee v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18224 
Archana Jaiswal v. Kaushik Roy, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18030 
Arpita Rani Chakraborty v. Union of India, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18197 
Arup Kanti Digar v. Mitali Bag, (Ananya Bandyopadhyay, J.), 2026 SCC OnLine Cal 18112 
Ashima Halder v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 18183 
Ashis Kumar Mukhopadhyay v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 18229 
Ashutosh Biswas v. Union of India, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18151 
Asis Kumar Hazra v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18154 
Asish Kumar Sarkar v. State of W.B., (Madhuresh Prasad and Partha Pratim Roy, JJ.), 2026 SCC 

OnLine Cal 18169 
Asit Mondal v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18233 
Asok Das v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18156 
Asrafunnesa Khatun v. Election commission of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 18219 
Atul Prasad Mondal, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 18074 
Bachchu Hazra v. State of W.B., (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal 18171 
Baishakhi Sarkar v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18203 
Barun Goswami v. Pallab Kumar Chattopadhyay, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine 

Cal 18038 
Basudev Maity v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18162 
Bhagirath Ghosh v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 18100 
Bhaskar Rubbers, In re, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 18069 
Bholanath Kundu v. Vimali Debi, (Sabyasachi Bhattacharyya and Sandip Kumar De, JJ.), 2026 SCC 

OnLine Cal 18116 
Biplab Kumar Biswas v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 18101 
Branch Manager v. Sumitra Bauri, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18039 
Bratati Dutta v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18194 
Buluyra Bibi v. Sonarul Sk., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18037 
Calcutta Reality (P) Ltd. v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18147 
Chhadim Ali Laskar v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 18226 
CIT v. Manisha Pal, (Mohd. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 18113 
Commr. (CGST) v. Electrosteel Casting Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC 

OnLine Cal 18054 
Cube Logistics Solutions (P) Ltd. v. Paramoount Niryaat (P) Ltd., (Aniruddha Roy, J.), 2026 SCC 

OnLine Cal 18121 
Debdulal Jha v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18167 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967426
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Ministry of Labour [Noti. No. HRD-I/6/2024/RR/Head Quarters Cadre [Employees' Provident Fund 
Organisation, Junior Secretariat Assistant, Recruitment Rules, 2026]] 

Ministry of Mines [Noti. No. G.S.R. 898(E) [Mineral (Auction) 3rd Amendment Rules, 2026]] 
Ministry of Petroleum and Natural Gas [Noti. No. PNGRB/Fin/8-OC (2)/2018 (E-3270) [PNGRB 

(Levy of Fee and Other Charges) Amendment Regulations, 2026]] 
Ministry of Shipping [Noti. No. G.S.R. 884(E) [Coastal Shipping (Licencing of Foreign Flag Vessels) 

Rules, 2026]] 
Ministry of Tourism [Noti. No. G.S.R. 165 [Ministry of Tourism, India Tourism offices, Upper 

Division Clerk (Group 'C' post), Recruitment Rules, 2026]] 
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